HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT Jammu

(Chief Justice's Secretariat)
EEE T 2 ]

NOTIFICATION

No. [y of 2o /Ps%  Dated: f1- 11-202)

It is hereby notified for the information of all concerned that online computor

based objective type written test for the post of Counsellor in Subordinate Courts
of UT of Jammu and Kashmir, advertised vide Notification No. 03 dated 26.06.2020,
which is scheduled to be conducted on 16.11.2021, shall be held at the following
centres:

a) Shri Vaishnavi Institute of Technology Maloofa Avenue, Chowadhi-Birpur
Road, opposit-TRB Petrol Pump-Chowadhi, Jammu-180010, for Jammu
based candidates.

b) Dr. Igbal College of Education, Mehjoor Nagar, Near Gurduwara, Srinagar,
for kashmir based candidates.

The candidates are further informed that the computer based objective
type written test shall start from 11:00 am and they shall report at their respective
centres by 10:15 am. '

The admit cards can be downloaded on website of High Court of J&K and
Ladakh at www.ikhighcourt.nic.in and admit card must be carried by the candidates

to the examination centre.

: /{z//;@a’i/
(Rajeev Gupta)
Principal Secretary to,
Hon’ble the Chief Justice.
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Copy to the:-
1. Secretary to Hon’ble Mr. Justice Tashi Rabstan.
2. Secretary to Hon’ble Mr. Justice Sanjeev Kumar.

3. Registrar General, High Court of J&K and Ladakh for information.

4. Registrar Vigilance, High Court of /&K and Ladakh for information.

5. Director Information, UT of J&K with the request to publish the above Notification in
Daily Newspapers of both the divisions of UT of J&K having wide circulation in both the
divisions of UT of J&K.

6. Director, All India Radio, Jammu / Srinagar with the request to broadcast and give a wide
publicity to the Notification through News & Employment Bullentin.

7. Direrctor. Doordarshan Kendra, Jammu / Srinagar with the request to broadcast the
above Notification in News & Employment Bullentin.

8. Lhief Librarian, High Court of J&K and Ladakh, Jammu / Srinagar

\/9./I/C NIC, High Court of J&K, Jammu for uploading the same on the High Court website.
10. Order file. ’
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Principal Secretary to,
Hon’ble the Chief Justice.




